D ration of Assets ; Liabiliti
vear.2.024.5, 202 ¢

I,P[NIL'KUWPI‘R, son/dauahter/wite of .\ PLESH.ZTHAKUR

38t 2o years, belonging to BIHAR. .LECIESTINE.ASSEMBLY
service and presently working as e urrr .. GLUAR D s et

give herein below the details of tha assets (immovable, movable, bank balance, etc,) of
myself, my spouse and dependants®;

A.  Detalls of movable assets ;
{Assets In joint name indicating the extant of joint ownership will also have to be
giveny i

: 5r. Deszcription Salf t Szouge | Depsidant-1 | Dependant-2 | Dependant-3
No. _ Hare{S] Nemsa Hams Ete. Nome |
(i) i Cash 5800 5060’ . ; '

(iiy | Depaosits In - o s ] ; “a
| Banks, Financial BaF i _ Ei.

Institutions And | 10800 | 9067
Non-Banking | -
Financial -
Companias

|

i
H

-‘GH} vy _ B e i R, N
' Debentures and
Shares In L — = e [ 0¥ e
companies - '

{iv} | Other financial
. institutions,
NSS, Postal g o S e e A
foo—_1Sevings, LIC |
; 1 Policies, etc

hE;;} Moror Vehicles

(detalls of : .
maks, te,) Al e o = T

e

(i) | Jewellary (give 7
details of GIO b
weight and to 3’"[

s valug)

[ (k) [ Other assets,
such as values ¢
of claims / < < = S S b

| interests

it e b -

Mote: Yaiue of Bonds / shares / Debentures as per the latest markst value in Stogk
Exchange in respect of listed companies and &s per books in the case of non listed
coenpadiies should be given,

* Dependant here means 2 pergon substantially dependent on the income of the
amployes,

_ Pl peumag
95/02/2004




B, Deat. I

sat

[Note: Properties in jolnt ownership indicating the extert of joint ownership wil

alsa have to be indicated]

Sr. Deseription
Ho,

Salt

Depondant-1
Names

Spousc
NHamefS5]

Pependant-2
Name

Dependant-3
Erc. Namae

(i} | Agricuitural Land
: | - Location{s)
- Survey number{s)
- Extent (Total
| Mmeasuremeant)
-Current market value

Mon-Agricultural Land
- Lacation(s)

- Survey number(s}

- Extent (Total
measurement)
~Current market value

(i)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s}

- Extent (Total
measurement)

- Current market
value.

‘ Eai _u }

| Houses / Apartments,
) ete.

- Location{s)

- Suryaey fdoor

! number(s) .

! i = Extent {(Totai

| mpasuyrement)

| = Current market
value

{iv)

P R T s —

r—

Others (such as
mterest in property)

(v)

<——'—-'|

st et o s conmiis b 1o e, 3

- Institutions and government dues:-

, (—2)--,—+gtve—herean—helow—the—detaals of -my_liabilities_/_overdues o public_financial

‘[Mote ; Please give separate details for each item)
[ 5r. | Description Hame & addrass of Bank / ’ Amount outsta ndinq as |
¢ Mo H& Financlal Institutions(s) / i BEY sroavnerennics Frisessine
s Oepartment (s) e
al ; (i} Luans fraom Banks ot -
{ii} Loans from Financlal ' SR
institutions =
(i) Government Dues:
| (a) dues to departments e -—
§ | dealing with government
i accommusdation ek
(i) tues to {!epartrnents
: deaing with supply of = e s
water = z T
(c) dues to departments : 3
dealing with supply of )
i EIECU’IE:H"{ D s S !




(d) dues to departments
dealing with telephones

(&) dues to departments
degling with government
transport (including

sircraft and helicopters)

{f) Other dues, If any

(b}

() Income Tax including
surcharge [Also indicate
the assessment y2ar upto
which Income Tax Return
flled. Glve also Permanent
Account Number (PAN)]

TLY PKRIR2-B

(il) Wealkh Tax [Also
indicate the gssessment
year upto which Weaith
Tax roturn filed.]

{lli} Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

E. Perscnal Detail

GPF/CPF/PRAN No.

Gender

Date of

110240l bo9¢¢

(M/F)

flirth I
‘ /i

0

2 | “? 916 | oommprem

Class/Group = T

Cadre

Heme District - lig) &?/ H

i

{A/B/C)

[ SEcurRTTY GluARD |

~ (Full Name e.g. B.A.5.-Gifiar Administrative Service, R

B.5,5.- Bihar Secretariat Service ete.)

I hereby declare that the above details are true to the best of my
knuwterjga and belief,

Flace:.,

PRTXA.....

i}ul’tQ{/CQ’/%Q"g

Mote;

Signature .. ‘q'?”/ KQ/'WP%

Hame of Employes: | .ﬁﬂ dLr Kumﬁ'le

Designatien:. S.ECURTT Y. @UQM -
pepartment:. B.LAAR LLEGPGLTIVE PSSEMB LY

Please sign seach page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.

i Kuanag

':—__—-_-\“*\c_-



